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P Radhika
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,Daughter of Mr. S Pasupathy,
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I, P. Radhika, daughter of Mr. S Pasupathy, aged 42 years, having Zonal office address at SREEROSH MADHAV BUILDING, 2nd Floor, Old No. 73/2, New No. 58/2, New Avadi Road, Kilpauk, Chennai 600010, do hereby verify and affirm that the Paragraphs 1 - 25 are true to the best of my knowledge and Paragraphs 1 - 25 are believed to be true on legal advise and that I have not suppressed any material fact.
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